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height of the building in meters where or by the side of which the
generator set is installed. o o
b) Noise from DG set shall be controlied by providing an acoustic enclosure
or by treating the room acoustically, at the users end.
¢) The acoustic enclosure or acoustic treatment of the room shall be

noise is on the higher side, it may not be possible to check the
performance of the acoustic enclosure/ acoustic treatment. Under such
circumstances the performance may be checked for noise reduction up fo
actual ambient noise level, preferably, in the night time). The
measurement for insertion loss may be done at different points at 0.5 m
from the acoustic enclosure/room, and the averaged,

d) The D.G. Set shail be provided with proper exhaust muffler with insertion
lossof  minimum 25 dB (A).

€) All efforts shall be made to bring down the noise level due to the D.G.Set,

sitting and contro} measures,
. f) Installation of a D.G.Set must be strictly in compliance with the
recommendations of the D.G.Set manufacturer.,

8) A proper routine and preventive maintenance procedure for the D.G.Set
should be set and followed in consultation with the DG Set manufacture
which would help prevent noise levels of the DG Set from deteriorating
with use.

6. GENERAL CONDITIONS: -

6.1  Any change in personnel, equipment or working conditions as mentioned in
the consents form/order should immggiately be intimated to this Board,

6.2 Applicant shall also comply with the ‘general conditions given in annexure- |,

6.3  Ifthe productsiprocess falls in S AEDULE-I or 1] of the Environmental Audit
Schetne, as specified in the offlgr dated 13/3/97 of Hon. High Court in MCA
NO.326/97 in SCA No.??,ﬁif;?s, the applicant shall also abide by the said
scheme. Loy :

7. AUTHORISATION gg\)‘R THE MANABEMEN’I: & HANDLING OF
HAZARDOUS WASTES Form-2 (See rule § 4.

7.1 Number of autheégzﬁion: AWH-75247, Date of issue 09/10/2015,

7.2 M. Bodal Gby’micais Ltd.Unit-7 (Sulfur Div.) is hereby granted an
authorizationTte’ operate facility for following hazardous wastes on the
premises %}‘?ﬁted at- Survey No.525, 532, 555, 556, 560/1, 795-800, Vill:
Dudhwada, Tal: Padra, Dist: Vadodara-382340,

Ca
"
&

S&:‘%E‘-” Waste [Quantity | Schol | Facility i

LNo ! Catg, | -

41 | Usedspentoll | 0.30MT/ | 5.1 | Collection, storage, f

Ry | Year Transportation, Disposal by |
<j$ f | selling to registered re-refiners -
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2 |ETPSludge | 720MT/
(sulphur Year
containing

residue)
3 | Spent Catalyst | 4MT/
Year

343 ColTéEfion. storage and
disposed to TSDF site at
M/s.Nandesari Environment |

1 Control Ltd. (NECL) 3

17.2

/
3 [Sludgefrom | 2aMT/ | 367 |
Wet scrubber | Year

7.3 The authorization js granted to operate a facility for collection, storage,
transportation and disposal of Hazardous wastes as mentioned above,

7.4 The authorization shal| be in force for a period up to 08/16/2020,

7.5 The authorization is subject to the conditions stated below and such other
conditions as may be specified in the rules from time to time under the
Environment (Protection) Act-1986.

76  TERMS AND CONDITIONS OF AUTHORISATION:-

7.6.1 ‘The applicant shall comply with the provisions of the Environment
(Protection) Act - 1986 and the rules made there under.

7.6.2  The authorization shall be produced for inspection at the request of an officer
authorized by the Gujarat Pollution Contro] Board.

7.6.3 The persons authorized shall not rent, lend, sell, and transfer of otherwise
transport the hazardous wastes without obtaining prior permission of the
Gujarat Pollution Control Board,

7.64  Any unauthorized change in personnel, equipment or working conditions as

a breach of this authorization,

7.6.5 It is the duty of the authorized person to take prior permission of the Gujarat .
Pollution Control Board to close down the facility.

"7.6.6  An application for the renewal m;éﬁ authorization shall be made as [aid down
in rule 5 (6) (ii). O

7.6.7 Industry shall have to display the relevant information with regard to
hazardous waste as indicated in the Court’s order in W.P. No.657 of 1995
dated 14" October 20032 *

7.6.8 Industry shall have 19 display on-line data outside the main factory gate with
regard to quantity~and nature of hazardous chemicals being handled in the
plant, including waste water and ajr emissions and solid hazardous waste
generated withint'the factory premises.

7.6.9 Industry shal} submit annual report within 15 days and sub squinty by 3
January @jé“fy year.

7.6.10 Industry; shall have to Mmanage waste oil, discarded containers etc., process
waste as per Amended Rules — 2008 and shall apply Authorization / submit
details for all applicable waste as per Amended Rules*2008 with 15 days.

7.6.1,1xlndustry shall not recycle the waste falling under Scheudle-4 of the

+“Authorization Hazardous waste Rules-2008, till they obtain registration as a
" 72" recycler from CPCB / GPCB,

GPCB ID: 33329
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7.6.12 Industry shayp explore Possibilities for Wwaste minimization, reduction, reuse,

recycling, recovery, energy utilization, C0-processing at Cement kiln and
Submit the Proposal for the Same,

For and op behalf of
Gujarat Poll_ution Control Bonrdﬂ

P
K.C, istry)
Senior Environ ment Scientist
NO.GPCB/CCA- VRD-1181 (3)/1D:33329/ Date: —t 016
Issued To- )

‘M/s. Bodal Chemicals L¢q, Unit-7 (Sulfur Div.)
Survey No.525, 532, 555, 556, 560/1, 795-800,
Vill: Dudhwada, Tal: Padra,

Dist; Vadodara-382340.
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. . GUJARAT POLLUTION CONTROL BOARD
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M . Sector 10-A, Gandhinagar 382 010

‘!“"‘H Phone : (079) 23226205

\ |/ Fax . (079) 23232156

GPCB Website : www.gpcb.gov.in
BYRPAD,

“Conseut to Establish”
CTE NO: 77578

NO: GPCB/NOC-VRD-3958/1D-50044/

To,

M/s. Appollo Dye-Chem Private Limited,
" Plot No. 822,824,825,826,827,828 and 829,

Padra Karakhadl Road Village : Dudhvada,

Tal ; Padra, Dist: Vadodara-391450,

Sub: Consent to Establish (NOC) under Section 25 of Water Act 1974 and
Section 21 of Air Act 1981,
Ref: 1, Your online CTE application. No: 10272 Ldated: 08/02/2016.
2. CCA order no, AWH-75247 dated: 09/10/2015 issued to M/s. Bodal
Chemical Ltd (Unit VII) (:0

Sir, l\")

Without prejudice to the powers of this Boatd under the Water (Prevention
and Control of Pollution) Act-1974, the Air Act-1981 and the Environment
(Protection) Act-1986 and without mducing\@ﬁr responsibilities under the said
Acts in any way, this is to inform you thabthis Board grants Consent to Establish
(NOC) for operating Multiple Effect Ropporator (MEE) and Effluent Treatment
Plant (ETP) at Plot No, 822,824,825,826,827,828 and 829, Padra Karakhadi Road
village : Dudhvada, Tal : Padea, Dist: Vadodara, with following terms &
conditions, The Validity period 6@;& order will be up to 07/02/2021,

1. This CTE is granted ig;?i%llawing activities:

1.1 For operation anddnaintenance of Multiple Effect Evaporator (MEE) and
Effluent TreatmenityPlant (ETP) for the effluent generating from M/s, Bodal
Chemicals Ltd ¢ Lfnit VIL), block no: 804, Vill: Dudhvada, Taluka: Parda ,
Dist ; Vad%ﬁ.

SPECIEIC CONDITIONS:

Appl,ig;mi shall operate & maintain Effluent Treatment Plaat (ETP) as well
as Maltiple Effect Evaporator (MEE) as per the CTE/CCA conditions
igsued to M/s. Bodal Chemicals Ltd ( Unit VII).

2.2 YJhere is no change in existing outlet discharge mode permitted to M/s,

(j:} Bodal Chemicals Ltd (Unit VII) via consent mechanism by the Board.

ww
s
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In case of non compliance by M/s. Appollo Dye-Chem Private Limited or
any type of environmental illegal activities, M/s, Bodal Chemicals Ltd and
applicant both shall be directly liable/responsible for the damages & legal
action under the prevailing environment as per the Acts/Laws.

M/s. Bodal Chemicals Ltd (Unit VII) shall also be liable for the compliance
of Vadodara Enviro Channel Ltd (VECL) norms stipulated for the
discharge of treated effluent.

Applicant shall obtain the permission from all the relevant Agencies /
Authorities as applicable,

CONDITION UNDER THE WATER ACT: (?
There shall no additional industrial emumtm}, e generated from the
operation & maintenance of Multiple Effedt” Evaporator (MEE) and
Effluent Treatment Plant (ETP) due to proposed activities.

The total quantity the domestic wastgam (sewage) shall not exceed
0.5KL/Day. Q

TRADE EFFLUENT:

The treated effluent confinning ufg; discharge norms as mentioned in the
CCA order AWH-75247 dated{%?/‘lolzms issued to M/s. Bodal Chemical
Ltd (Unit VII) shall be discharged in to Vadodara Enviro Channel Ltd
(VECL). Applicant shall gomply with the said CCA order conditions,

3.4 Scewage shall be dispossg;o? through septic tank/soak pit system,
r\;

4 CONDITIONS UNI)}‘E AIR ACT 1981:

4.1 There shall be no'uisé of fuel. Hence there shall no flue gas emission.

4.2  There shall be nio.process gas emission from the manufacturing activities as
well as my&t@r ancillary industrial operations,

43 There shalfvho any fugitive emission and/or odour pollution due to
manufieturing activities and ancillary operations, Adequate measures shall
be taken thereof.

44 "!“l;a' centration of the following parameters in the ambient air within the

~‘epixémisez'z of the industry and a distance of 10meters from the source (other
than the stack/vent) shall not exceed the following levels.
O*O’ Parameter Permissible Limit | Permissible Limit 24

| Annual Hrs. Average

Particulate matter-;o[PM10] | 60Microgram /NM’ | 100Microgram /NM"

Particulate matter- s[PM2.5] | 40Micropram /NM® | 60Microgram /NM’

Oxides of Sulphur | 50Microgram /NM®_| 80Microgram /NM’

Oxides of Nitrogen 40Microgram /NM®_| 80Microgram /NM®

OO ARy EOAAR
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4.5  The Industry shall take adequate measures for control of noise levels from
its own sources within the premises 50 as to maintain ambient air quality
standards in respect of noise to less than 75 dB(a) during day time and 70
dB (A) during night time. Daytime is reckoned in between 6a.m. andl10
pan. and nighttime is reckoned between 10 p.m. and 6 a.m,

5 CONDITIONS UNDER HAZARDOUS WASTE:

5.1  The applicant shall provide temporary storage facilities for each type of
Haz Waste as per Hazardous Waste (Management, Handling &
Transboundary Movement) Rules, 2008 as amended from time to time.

5.2 The applicant shall be obtained membership of common TSDF site for
disposal Hazardous Waste as categorized in Hazardous Waste
(Management, Handling & Transboundary Movement) Rules, 2008 as
amended from time to time,

5.3  The applicant shall explore possibilities of Co-processing of hazardous
waste at authorized Cement kiln and make urriggemcm therof. OR The
applicant shall obtained membership of capmon Hazardous Waste
incinerator for disposal of incinerable waste, D

54  Hazardous Waste generated shall be disgogwd off in accordance with the
Hazardous Waste (Management, Handling & Transboundary Movement)
Rules, 2008 and unit shall have to ogq 0 authorization of the Board for all
applicable categories of Hazardous wastes.

55 The applicant shall explore paSsibility and apply for authorization for
recovery / reuses of any Hazardgus Wastes.

4

6  GENERAL mmmm&’?\

6.1  The applicant also comply’with the General conditions as per Annexure - [
attached herewith (Nﬁ«} 40 38) (whichever applicable).

6.2 The unit shall instaH eters for measuring category wise consumption of

water (category é‘a}ﬁvm in Water ~ Cess Act 1977, Schedule - I1),

6.3  The applicant shall have to submit the returns in prescribed form regarding
water consufaption and shall have to make payment of water cess to the
Board undep the Water Cess Act- 1977, ' ‘

6.4  Adequiste plantation shall be carried out all along the periphery of the
indu,@uﬁ premises in such a way that the density of plantation is at least
1009 trees per acre of land and a green belt of 10 meters width is

- developed.
6.5, %n case of change of ownership/management the name and address of the
o) new owners/partners/directors/proprietor should immediately be intimated
~ to the Board.
GPCB ID: 50044 3
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6.6  The applicant shall however, not without the prior consent to operate of the
Board bring into use any new or altered outlet for the discharge of effluent
or gaseous emission or sewage waste from the proposed industrial plant,
The applicant is required to make applications to this Board for this purpose
in the prescribed forms under the provisions of the Water Act-1974, the
Air Act-1981 and the Environment  (Protection) Act-1986.

6.7  The concentration of Noise in ambient air within the premises of industrial
unit shall not exceed following levels:

Between 6 AM. and 10 P.M.: 75dB (A)
Between 10 PM. and 6 AM,: 70 dB (A)

6.8  Applicant is required to comply with the Manufacturing, Storage and
Import of Hazardous Chemicals Rules-1989 framed under the Environment
(Protection) Act-1986.

6.9 If it is established by any competent authority tha% ¢ damage is caused
due to their industrial activities 1o any person @jHis property in that case
they are obliged to pay the compensation %enninw by the competent
authority. ;:\

‘ (a ' For and on behalf of

\ Gujarat Pollution Control Board

N
e (b
4 (Dipali Tank)
N Unit Head
Copy To: n@"
1. M/s. Bodal Chemical W)({'f!nit Vi,
block no: 804, Vill; Budhvada,
Taluka: Parda , Dist™Vadodara....

¢

p%p

GPCB 10: 50044 l‘ﬁ

True Copy
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Ut Head ~ Vads daeg

PCB ID: 21752
Dated: 22/04/2022
To,
Regional Officer,
Gujarat Pollution Control Board,
GERI Compound, Race Course Circle, \ A -
Vadodara (Gujarat) \VO'V
O\A
(O
v cor
Dear Sir, prl ‘;;\y
P O oMo
T HEE ¥ET a0 00
Sub: Visit Notice Reply NG A0k ' oY
Ref: Visit Notice dated 22/04/2022. e e

Kind Attn: Shri. R.R.Badgujar Sir, Shri. J.J. Raiyani Sir Gﬁﬁ

Activity
Site preparation

_

l=-

* We have already submitted po copies of proposed upgradation in APCM. Its time bound
action plant is as follows:

Time required
Will be done well in advance before receipt of system |
70 days

Sr. no. Activity Time required —[
1 Site preparation and civilwork | Will be done well in advance before receipt of system
2 Receipt of scrubber systems 60 days
3 Installation of scrubber systems | 10 days ]
4 Receipt of bag filters 60 days N
5 Installation of bag filters 10 days
6 Receipt of ESP system 100-120 days
7 Installation of ESP system 15 days

mtal time to complete all above tasks: | 115-135 days ~ 4 to 5 months

We give firm assurance we will try in line to install all mentioned system at earliest on

receipt of delivery from supplier. o1 - 2909 S0852
p y +p9] 0 +91 - 99099 50853
+91-99099 50856 | UNIT-VI

Plot No. 123-124, Phase-1,
G.1.D.C, Vatva, Ahmedabad-382 445.

Gujarat, India.

Plot No. 804, Village : Dudhwada, info@bodal.com
Ta. : Padra - 391450.

info@bodal.com

www.bodal.com
CIN No. : L24110GJ1986P1L.C009003
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Bodal Chemicals Ltd.
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® OCMS system is maintained and operated by VECL. It is password protected system. Even
though, we have communicated to VECL regarding making OCMS system temper proof as

per your valuable guidance. We are attaching copy of email for your ready reference as
Annexure-A.

We humbly request you to kindly consider our reply on your higher side and do the needful.

Thanking you.
For: Bodal Chemicals Limited

‘?_Hq‘cﬂ
Dirgctor/Authorized Signatory

Enclosures: As above

Copy to:
\/Unﬁ Head-Vadodara, Gujarat Pollution Control Board, Gandhinagar

HEAD OFFICE Tel - +91-99099 50855 PLANT OFFICE Tel igi : ggggg ggggg
A 91 - 99099 50856 UNIT - VII

Plot No. 123-124, Phase 1 -+ Plot No. 804, Village : Dudhwada, E-mail : info@bodal.com

G.1.D.C, Vatva, Ahmedabad-382 445. E-mail - info@bodal.com Ta. : Padra - 391450,

Gujarat, India.

www.bodal.com
CIN No. : L24110GJ1986PLC009003
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Ponesor - A

env

From: env

Sent: 22 April 2022 14:43

To: md@envirochannel.in; finance@envirochannel.in
Cc: env; Rakesh Patel; Shailesh Meghani

Subject: Regarding temper proof OCMS system

Dear Sir,

We have been instructed by Honourable GPCB about making the OCMS system temper proof;

installed at our unit premises namely Bodal Chemicals Ltd. Unit-viI.

We are attaching their comments herewith for your ready reference.

We humbly request your good self-kindly help us in this regards by making system, auto sampler temper-proof.
Please do the needful at earliest.

WA

cous 5 ¥ ) s tees o ¢4

* Unt has provided OCMS fo measuring qulity of et bein dischargd fnlo VECL,
:homvcasﬂexibiei,'pipeﬁixe;&}:opcﬁ;tray 1ype amangement connected o' sensor b s
povlel s ot e pof & Bleisescdiug e i e o by dliog
effluent manually in open tray.

Have a good day!

Best Regards,
Dhwani Macwan
Manager Environment

SYSTEM
PARTNER

Bodal t::hemwa*& Ltd, 2 COMPANIES Tﬁéﬂ

PR uhbileinrind iy .;’5wmx. FOR (MOUSTRY) « 2019 o) uesign®

Bodal Chemicals Ltd., Plot No: 123-124, Phase-I,
GIDC. Vatva, Ahmedabad-382445 Ph No.:+91 9512021578
Website: www.bodal.com]| | email:envi@bodal.com
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- 6 4§ ANNEXURE R4-39

1 ®
- Bodal Chemicals Ltd.

Date: 25/03/2022

To,

Regional Officer

Gujarat Pollution Control Board,
Race course circle,

Vadodara, Gujarat

Dear Sir,

Sub: Submission of reply to letter received by email from GPCB RO, Vadodara
Reference: Outward No.: GPCB/VAD/TECH/ID-21752/7702/2022 Dated: 22/03/2022
Kind attention: Mr. R.B. Trivedi Sir

We truly appreciate and value importance of sustainable development in Environment Friendly
manner. We have always followed and give firm assurance to keep following your valuable
guidance always. We would like to mention that there is no un-authorized connection in our
ETP or any other un-official discharge from the unit. Also, we would like to put into your
notice that our unit is situated last in this Industrial area.

We have installed a Real Time Online Monitoring System (RTOM) followed by three way
valve which is equipped with return line, flow meter, auto sampler and panel; in view to
monitor major pollutants available in the treated waste water instantly.

We are operating Auto sampler and OCMS at final discharge of treated effluent into VECL.
OCMS facility is installed before discharge inside our premises already from long time. We
are attaching system photographs herewith for your quick view as Annexure-A.

However, about after our discharge point into VECL line, we had discussions with VECL
officials and they have informed that VECL has already installed RTOM after our discharge
point (at ~10 to 15 m downstream). We are willing to install RTOM before our discharge,
however it was advised to us to not to tap the concrete line of VECL having 1400 mm dia. to
facilitate the OCMS system, as it can damage the structure of the pipeline. Same has been
communicated by us to Honorable Board in past.

We give assurance to stick to GPCB directions always. Looking at above facts we humbly
request your good-self to consider our reply on your higher side and be humble to us.

Yours faithfully 8‘?\' Pk

) 2.‘5‘ los ]ZOZL

For: Bodal Chemlgys Limited RAard
.
Director/Authorized Signatory Rack '
HEAD OFFICE : Tel <91 -99099 50855 PLANT OFFICE lel - +91 - 99099 50852
Plot No. 123-124, Phase-1. =01 - 99099 50856 UNIT - VI +01 - 99099 30853
G.1.D.C, Vatva, Ahmedabad-382 445, E-mail : info@bodal.com Plot No. 804. Village : Dudhwada, E-mail @ info@bodal.com
. . - Ta. : Padra - 391450, -
Gujarat, India.

www.bodal.com
CIN No. : L24110GJ1986PLC0O09003
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ANNEXURE A
STAGEWISE PHOTOGRAPHS OF VECL DISCHARGE LINE

1) RTOM INSTALLATION 2) RTOM PANEL
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5) TREATED EFFLUENT RETURN LINE 6) FLOW METER FOR FINAL DISCHARGE LINE

7) DIAL OF FLOW METER 8) AUTO SAMPLER

True Copy
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646 ANNEXURE R4-40

PCB ID: 21752
Dated: 22/11/2021

To,

Regional Officer,

Gujarat Pollution Control Boargd
Vadodara

Dear Sir,

Sub: Visit Notice Reply

Ref: Visit Notice dated 20/11/2021.

Kind Attn: Shri, J.J. Raiyani and Shri. p.H, Chaudhary

In the response to the visit notice, we humbly request you to note the followings:

S. No.i Response to the details sought as per Site visit notice

1 J We have attached 3 months data’s as Annexure A.

Pointwise reply to the Direction received by GPCB on 08/11/2021 is as follows:
* We are operating Auto sampler and OCMS at fj nal disc

Thanking you.

For: Bodal Chemicals Limited

ﬁ"? > ch
="
Di;éctor/Authorized Signatory @)’
Enclosures: As above ) / =1 o
I a1
ﬂ
Copy to: Hon C’? ,
) o o
Unit Head-Vadodara, At P 028 ¥ sa-h o
Gujarat Pollution Control Board, Gul® we” o FUVALE
" PP
Gandhinagar S na@®
) Tel: +91 99099 50852 - 853 - 854 |
_ 37 | PLANT OFFICE:
HEAD OFFICE: Tel: 49179 2583 54 } NI 02662 - 277801 / 802 / 803

2583 4223, 25831684 Plot No. 804, Village : Dudhwada,  Faxs +9] 0266 2273804

Fax: +91 2583 5245, 25836052 ’ Ta. - Padra - 391450, B dyesTabodaL oo
E-mail: bodal@bodal.com

Plot No. 123-124, Phase-1,
G.1.D.C, Vatva, Ahmedabad- 382 445.,

Gujarat, India.

www.bodal.com
- CIN No. : L24110GJ1986PLC009003
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Bodal Chemicals Lid.

COLOURS. INTEGRATION. INNDOVATION.

Annexure-A

Finished Product Details

(Product wise)
Aug- 2021 to Oct-2021
Month | H-Acid Vs Acetanilide | SO Dyes l?eta-Naphthoﬂ
(MT) (MT) (MT) (MT) (MT)
Aug-2021 | 148.000 | 296.510 . 648.150 1636.513 413.500
Sept-2021 | 148.650 | 295.250 638.450 1659.179 475.152
Oct-2021 | 147.700 | 294.600 646.050 1888.889 245.100

CATEGORY WISE HAZARDOUS WASTE DETAILS
Aug- 2021 to Oct-2021

Month Hazardous waste Generated
Gypsum/Process Sludge “ron . | ETP Incineration | Discarded Distillation
Gypsum Process Siudge | Sludge Sludge to Ash/Spray | Containers/ Residue
sludge to TSDF TSDF Site/ | Drying Ash Liners
Disposal to Co- to TSDF
Cement processing Site
Manufacturers
(MT) (MT) (MT) (MT) (MT) (MT)
(MT) ]
Category 26.1 33.3 35.3 37.2 33.3 36.1
No. .
Aug-2021 1895.970 0.000 0.000 0.000 0.000 0.000 0.000
Sept-2021 2622.120 0.000 -0.000 | 90.370 0.000 0.000 0.000
Oct-2021 1937.220 0.000 423.34 389.900 0.000 0.000 0.000 |
Details of Coal Consumption
Aug- 2021 to Oct-2021
Month - | Coal Consumption
(MT)
Aug-2021 5155
Sept-2021 4605
Oct-2021 4575
Yours truly,
For: Bodal Chemicals Limited
Dir?{:t tAuthorized Signatory
FICE: Tel: +91 99099 50852 - 853 - 854
HEAD OFFICE: Tel: +91 79 2583 5437 PLA;?T’7OF 02662 - 277801 / 802 / 803
Plot No. 123-124, Phase-1, 2583 4223, 25831684 UNIT -

Plot No. 804, Village : Dudhwada,  Fax: +91 0266 2273804
G.1D.C, Vatva, Ahmedabad- 382 445., Fax: +91 2583 5245, 25836052 Ta. - Padira... 391450, et oo
Gujarat, India. E-mail: bodal@bodal.com !

www.bodal.com
CIN No. : L24110GJ1986PLC009003
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Bodal Chemicals Lid.

COLOURE. INTEGRATIDON. INNDOVATION.

Details of Water Consumption
Aug- 2021 to Oct-2021

’ Month Water Consumption
(KL)

Aug-2021 22148
Sept-2021 21327
Oct-2021 63172

Details of Treated Effluent
Aug- 2021 to Oct-2021

Month | Treated Effluent at VEGL |
(KL)
Aug-2021 24913
Sept-2021 22091
‘ Oct-2021 - 26515

It is noted that dilute wastewater from utility section of Bodal Chemicals Ltd. Unit-VII (Sulphur Product
Division) is directly mixed with final treated effluent in discharge tank of Bodal Chemical Ltd. Unit-viI.
Therefore both the units discharge their final treated effluent from BCL-VII final discharge tanks to VECL.

Yours truly,

For: Bodal Chemicals Limited

\ X
Di}éct uthorized Signatory

AD OFFICE: Tel: +91 79 2583 5437 PLANT OFFICE: Tel: ggéégogg 758(:;;15/28-0%5/32;0254
HE 3 : (
Plot No. 123-124, Phase-1 2583 4223, 25831684 IPSJthI'Il:I- 7804 S — o o030 sane
. ’ ’ | Plot No. 804, : , s
G.1D.C, Vatva, Ahmedabad- 382 445., Fax: +91 2583 5245, 25836Q52 | Ta. - Padra - 391450, oty oot
Gujarat, India. E-mail: bodal@bodal.com p
www.bodal.com

CIN No. : 1.24110GJ1986PLC009003
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ANNEXURE C
STAGEWISE PHOTOGRAPHS OF VECL DISCHARGE LINE

1) RTOM INSTALLATION

2) RTOM PANEL

s::can
MADE INALISTHRIA
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ANNEXURE C
STAGEWISE PHOTOGRAPHS OF VECL DISCHARGE LINE

5) TREATED EFFLUENT RETURN LINE 6) FLOW METER FOR FINAL DISCHARGE LINE

7) DIAL OF FLOW METER 8) AUTO SAMPLER
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Bodal Chemicals Ltd.

COLOURS, INTEGRATICN. INNOVATION.

PCB ID: 21752

Date: 22.08.2022
To,

—~"Mrs. D.P.Shah-Unit Head, Vadodara
Gujarat Pollution Control Board,
Sector 10-A,

Paryavaran Bhavan
Gandhinagar (Guj)

Dear Madam,

Subject: Reply to Show Cause Notice
Reference: SCN No. GPCB/CCA-VRD-905(10)/ID: 21752/680405, Dated; 08/08/2022

In continuance with the subject mentioned above we would like to request you to consider our
reply as follows:

- We have provided flow meters on strategic locations. Photographs of the same are attached as
Annexure 1.

- We have hired a chartered Engineer for providing us a certificate w.r.t Capacity & Status of

operatability of MEE & Spray dryer. It will be submitted to your office once we will receive it
from them.

- As per GPCB:s instruction, before Bodal Chemicals Limited — Unit V1L, installation of RTOM
system is in Kiri Unit -5°s scope. Accordingly, we have completed civil work of the room and
have shifted RTOM system after our premises. Photographs attached as Annexure 2.

- Configuration will be done by VECL team.

We herewith request to you kindly consider this matter in your record and be humble with us,

Yours truly,
For: Bodal Chemicals Ltd (l! :Q
v =2 e$ihfen Control Boars
D.?W
Dir}’cto?}Au;horized Signatory i
Copy to: Regional Office, Vadodara.

HEAD OFFICE : Tel: +91 - 99099 50855 } PLANT OFFICE Tel : :g} :ggggg §8§§§
Plot No. 123-124, Phase-1, +91 - 99099 50856 ; UNIT - VII

i
{

- Plot No. 804, Village : Dudhwada, E-mail : info@bodal.com
G.I.D.C, Vatva, Ahmedabad-382 445. E-mail : info@bodal.com Ta. : Padra - 391450,
Gujarat, India.

www.bodal.com
CIN No. : L24110GJ1986PLC009003
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Bodal Chemicals Limited (Unit - VII)

Annexure 1: Photographs of Flowmeters at various strategic locations of effluent handling

H-Acid Plant

ML Received Storage tank ML Storage to MEE Plant MEE Stage 1,2,3 Feed and

Condense

Condense water transfer to Plant
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